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MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Delhi, the 12th July, 1999

G.S.R. 515(E).—In exercisc of the the powers conferred by section 10 of the Dadra and Nagar Haveli Act, 1961
(35 of 1961), the Central Government hereby extends to the Union Termritory of Dadra and Nagar Haveli, the Goa, Daman and
Diu Highways Act, 1974 (Act No. 10 of 1974) as in force in the State of Goa at the date of this notification, subject to the

following modifications, namely :—
MODIFICATIONS
1. In the Goa, Daman and Diu Highways Act, 1974 unless the context otherwise requires, throughout the Act,—
() for the words 'Goa Daman and Diu’, wherever they occur the words 'Dadra and Nagar Haveli’ shall be
substituted;

(b) for the words 'this Act', wherever they occur except in sub-section (1) of section 1, the words 'this Act as
extended to the Union territory of Dadra and Nagar Haveli' shall be substituted;

(c) for the word '‘Government', wherever they oceur-except in sub-section (2) of section 19 and section 20, the
word 'Administrator’ shall be substituted and there shall also be made such consequential changes as the rules
of grammer may require.

2. In section 2, clause (a) shall be relettered as clause (ad) and before clause (aa) as 50 relettered, the following
clause shall be inserted namely \—

()  “Administrator” means the Administrator of the Union Territory of Dadra and Nagar Haveli appointed by the
President under article 239 of the Constitution;"

1. In section 19, in sub-section (2), for the word '‘Government', the words ‘Central Government' shall be substituted.
4. In section 20, wherever the word 'Government ' occurs, the words *Central Government® shall be substituted.
5. In section 37, wherever the word ‘Superintendent of Police’ occur, the words 'Chief of Police' shall be substituted.

6. In section 66, for the words 'the Goa, Daman and Diu Land Revenue Code, 1968', the words 'the Dadra and
Nagar Haveli Land Reform Regulation, 1971 shall be substituted.

7. For sub-section (3) of section 72, the following shall be substituted :—

(3) Every rule made under this section shall be laid, as soon as may be after it is made, before cach House of
Parliament, while it is in session for a total period of thirty days, which may be zomprised in one Session o in two successive
sessions and if, before the expiry of the session in which it is so laid or the session immediately following, both Houses agree
in making any modification in any such rule or both Houses agree that the rule should not be made, the rule shall thereafter
have effect, as the case may be, so however, that any such modification or annulment shall be without prejudice to the validity
of anything previously done under that rule.”

[F.No. U-11015/1 1/95-UTL (198)]
P. K. JALALL Ju Secy.
Annexure
The Goa, Daman and Diu Highways Act, 1974
(Act No. 10 of 1974)
{21st lune, 1974}
AN
ACT

to provide for the restriction of ribbon-development along highways, for the prevention and removal of encrouchments
thereon, for the construction, maintenance and development of highways, for the levy of hetterment charges and for
certain other matters connected therewith.
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WHEREAS it is expedient to provide for the restriction of ribbon development slong highways, for the prevention
and remuoval of encroachments thereon, for the construction, maintenance and development of highways, for the levy of
betierment charges and for certain other matters;

BE it enacted by the Legislative Assem bly of Goa, Darian and Diy in the Twenty-fifth Year of the Republic of India
as follows *—

. CHAPTER |
Preliminary

(1) Short title, extent and commencement.—(1) This Act may be called the Goa, Daman and Diu Highways Act,
1973. :

(2) Tt extends to the whole of the Union terntery of Goa, Daman and Dju,

(3) This section shall come into force at once. The Government, may, by notification in the Official Gazette, direct
that ali or any of the remaining provisions of this Act. shall come into force in such urea and on such date as may be specified
in the notification :

Provided that the Government may, by notification issued in tike manner, exclnde any road or way or class of
roads or ways situated it such area from the gperation of all or any of the provisions of this Act,

2. Definitions.—In this Act, unless there is anything repugiant iy the subject or CONtext,—
(&)  "animal® means arty domestic or captive animal;

{h) “building" includes any erection of whatsoever material and in whatsgever manner constructed (including a
farmt building for agricuitural purpases) and also inchudes plinths, doorsteps, walls {including compound
walls and fences) and the like:

(¢} “building line" means a line on either side of any mghway or part of a highway fixed in respect of such
highway or part by a notification under sub-section (1) of section 7,

(d)  “control line” means a line on either side of o highway or part of & highway beyond the building line fixed in
respect of such highway or part by a notification under sub-section (1) of section 7;

€)  encroachment” means any unauthorised occupation of any highway or part thereof. and includes sn
unauthorised—

(i) erection of a building or any other structure, belconies, porches, projections, on or over or overhanging
the highway:;

(i) oaccupation of a highway beyond the prescribed period, if any, for stacking building materials or goods of
any other description, for exhibiting anicles for sale, for erecting poles, awnings, tents, pandals, hoard-
ings and other similar erections or for parking vehicles or stabling artimals or for any other purpose, and

(iiiy  excavation or dumps of any sort made or extended on any highway or underneath such highway:

() “to erect” with its prammatical variations in relation to a building means to construct, reconstruct, extend or
atter syvucturaily a building;

(€} “excavation” in relation to any piece of land does not include any workings which do not pierce the surface of
that piece of land; but incltrdes wells and tanks;

(h)  "Government" means the Administrator of the Union Territory of Goa, Daman and Diu appointed under
article 239 of the Constitution;

() "highway" means any road or way over which the public have a right of way or are granted access and
which is declared to be a highway under section 3 and for the purpases of this Act and includes- -

() any land acquired or demarcated with a view to construct a highway along it;

(ti)  the slopes, bemns, borrow-pits, foot-paths, pavements, and side, catch and boundary drains at-
tached to such road or way:

(i} all bridges, culverts, tunnels, Causeways, carriageways and other structures, constrocted on or
across such road or way; and

{iv) 8l trees, fences, posts, boundary, furlong and mile stones, and other highway accessories and
materials stacked on the road or way or any land appertement to such highway;
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G)  "Highway Authority" means the authority appointed as such or to which the functions of such authority are
entrusted under section 4;

(k)  "highway boundaries” means the boundaries of a highway fixed in respect of such highway by a notification
under sub-section (1) of section 7;

(1)  ‘“raeans of access” includes any means of access, whether private or public, for vehicles or for foot passengers
and includes any street;

(m)  "middle of highw ay" means the point halfway between the highway boundaries,
(n) * “occupier” includes i—

(i)  any person who for the time being is paying or is liable to pay to the owner renl o any portion of the rent
of the premises in respect of which such rent is paid or is payable;

(i)  an owner living in or otherwise using his premises;

(iii) 2 a rent-free tenant;

(iv)  a licensee in occupation of any premises, and [
(v)  any person who is liable to pay to the owner damages for the use anu occupation of any premises;

(0) “Official Gazette” means the Goa, Daman and Diu Government Guzette

(p) ‘“owner” means,—

(1) when used with reference to any premises, the person who receives the rem of the said premises or who woul! be
entitled to receive the rent thereof if the premises were let and includes—

(i)  anagent or trustee who receives such reut on account of the owne::

(ii)  anagent or trustee who receives the rent of, or is entru sted with, o1 concerned for, any premises devoted 10
religious or charitable purposes;

(iii)  areceiver, sequestrator or manage appointed by any court of competent jurisdiction; and
(iv) a mortgagee-in-possession.
(2) when used with reference to an institution or body corporate, the manager of such institution or body corporate.
(q) ‘“prescribed” means prescribed by rules made under this Act;
(r) “railway administration” has the same meaning as in the Indian Railways Act, 1890; Central Act, 9 of 1890

(s) ‘“vehicle” includes a barrow, sledge, plough, drag and a wheeled conveyance of any description capable ol being
used on a highway;

(t) the expressions “land”, “persons interested” and “person entitled to act” used in this Act shall have the ssme
meanings as the said expressions have in the Land Acquisition Act, 1894, Central Act, 1 of 1894

CHAPTER 11
Declaration of Highways, Highway Authoritles and their Powers and Functions
3. Declaration of roads, ways or \ands as highways.—The Government may, by notification in the Official Gazette,
declare any road, way or land to be a highway and classify it as—
(i) @ State Highway,
(i) a major district road,
(iii)  other district road, or
(iv)  avillage road.

4. Appointment of Highway Authorities.—The Government may, by notification in the Official Gazette, appoint
for the purposes of this Act or any of its provisions any persons or any authority to be a Highway Autherity for all the
highways in the Union territory of Goa, Daman and Diu, or in parts of the Union territory or for any particular highway or
highways therein, specified in the notification.







